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BEFORE THE NATIONAL GREEN TRIBUNAL, 

CENTRAL ZONAL BENCH, BHOPAL

ORIGINAL APPLICATION NO.88/2017 

Tribunal at lts Own Motion .Applicant 

Vs. 

State of Rajasthan ..Respondents 

STATUS REPORT IN COMPLIANCE OF HON'BLEE

TRIBUNAL ORDER DATED 06.10.2021 ON BEHALF OF 

THE RAJASTHAN STATE POLLUTION CONTROL BOARD, 

JAIPUR O T 
SANJEEV 

KUMAR KATARIA 
JAIPUR CITY (RAJ.) 

Regn. No. 19042 
Gomm. Expred en 

GoVT 

, Vijay Sharma, S/o Late Shri Krishna Kumar Sharma, 

aged 49 years, presently working as Regional Officer, Rajasthan 

30-01-2025 State Pllution Control Board, Jaipur (North), do hereby solemnly
INDI 

State and affirm as under: 

1) That am working as Regional Officer in Rajasthan State 

Pollution Control Board, Jaipur (North) andl am well conversant 

with the facts and circumstances of the matter and as such 

competent to swear this affidavit on behalf of the Rajasthan State 

Pollution Control Board. 

2) That the Writ Petition (Civil) No. 569/2015 Jal Mahal Resorts 

Private Ltd. Vs State of Rajasthan & Others as per the online 

case status from the official website of the Hon'ble Supreme 

Court, is pending. It is pertinent to-mentiog herethe thE Date

SAUEEY

SUMAR KATA 

APUR (RAJ 

egn No 19042 
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NOTARY PUBLIC 

TOF 
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Ai. RIA\ 
KyRAJ) 

19042 0. 
VExpred n 

J-01-2025 
Board is not party respondent before the Hon'ble Supreme Court 

OF NDIA
in the above mentioned writ petition. 

It is further submitted that the Hon'ble Supreme Court vide 

OT order dated 07.09.2015 has directed as follows "Status quo as 

ADEV an today be maintained by both the parties. 
" The internet KUMAR KATARIA

JAIPUR CITY (RAJ.) doW Regn. No. 19042 
Gomm. Exp1red en 
30-01-2025 OVT O 

downloaded copy of the Hon'ble Supreme Court order dated 

07.09.2015 has already been submitted before the Hon'ble 

OF TND
Tribunal. 

That the writ petition was further listed before the Hon'ble Apex 3) 

Court on 02.11.2015; 16.11.2015; 11.03.2016; 23.09.2016; 

16.11.2016; 23.11.2016; 30.11.2016; 06.03.2017 and 

27.03.2017. The internet downloaded copy of the Hon'ble 

Supreme Court online case status along with orders dated 

02.11.2015; 16.11.2015; 11.03.2016; 23.09.2016, 16.11.2016; 

23.11.2016; 30.11.2016; 06.03.2017 and 27.03.2017 have

already been submitted before this Hon'ble Tribunal by the State 

Board. It is submitted that the writ petition has been tagged along 

with the Contempt Petition no. 14/2015. 

That the Contempt Petition (Civil) No. 14/2015 Jal Mahal Resorts 4) 

Pvt. Ltd. Vs Shailendra Kumar Agarwal was listed before the

Hon'ble Supreme Court on 17.07.2017; 19.09.2017; 23.11.2017; 

27.03.2018 and 31.08.2018. The internet downloaded copy of 

the Hon'ble Supreme Court orders dated 17.07.2017; 

19.09.2017, 23.11.201727.032018pg 2108.2018 ha 

already been subrieadtasorehis Horyble Tribunal. The present 
KUMAR 
JAPUR (RAJ) 

Aegn No 190 

NOTARY PUBL3 DEC 2021 JAIPUR (RAJ.) I3 DEC 2021, 

GO 
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RAJ.) online case status as per Hon ble Supreme Court official website 
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An. Expreden 
(30-01-2025 is annexed herewith and marked as Annexure-R/1. 

T O IND 

That the state board has filed two criminal complaints against the 
5) 

officials of the Jaipur Municipal Corporation under section 43 and 

44. Both the criminal complaints are sub-judice before the 

learned court. The details of which have already been submitted 

before the Hon'ble Tribunal. 

T 
SANJEEV

KUMAR KATRA hat the state board has also executed directions for closure

JAIPUR CITY (RAJ.) 
Pen io. 19042 

Gomm. ExpINGd en 

30-81-2025 

uhder section 33 A of the Water Act, 1974 against total 41 units 

NO located in nearby area of Mansagar Lake. 

That the District Collector, Jaipur vide letter dated 25.11.2021 7) 

directed the Commissioner, Nagar Nigam Heritage, Jaipur to 

take action against the industrial units illegally operating in 

residential area near Mansagar Lake. The photo copy of the

District Collector letter dated 25.11.2021is annexed herewith 

and marked as Annexure-R/2. 

It is pertinent to mention here that a meeting was held 

on 24.06.2020 under the Chairmanship of Chief Secretary, State 

of Rajasthan wherein it was directed that action against the 

illegally operating units in residential areas shall be taken by the 

concerned local administration ie. Nagar, Nigam, Nagar Palika, 

JDA, UIT etc. The photo copy of the minutes of meeting dated 

24.06.2020 is annexed herewith,and marked as Annexure-R/3. ARATTESEBKed as Annexure-R/3. 

SA JEEV 
KUMARKATARIA
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8 KUN J. 
JAI, 19042 That the Executive Engineer, Sewar Project, Nagar Nigam 
Expired en 

O01-2025 Heritage, Jaipur vide letter dated 25.11.2021 has informed that 
INDIA 

new sewage line has been laid down and excess sewage from 

Barmhapuri STP is being transferred to Jaisinghpura Khor STP

for treatment. The photo copy of the Executive Engineer, Nagar 

Nigam, Jaipur letter dated 25.11.2021 is annexed herewith and 

marked as Annexure-R/4. 

The status report may kindly be taken on record. 

SANJEEVKUMAR KATARIA JAIPUR CITY (RAJ.) 
Re. No. 19042 

Gomin. Expired en 
30-01-2025 

A TAN (Vijay Sharma) 
Regional officer,

Rajasthan State Pollution Control Board, 

Jaipur (North) 

N DIA 
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Case Details 

PENDING Diary No, 38248/2014 Filed on 21-11-2014 04:13 PM (SECTION: XV]
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Case No. 
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www.jaipur.nic.in 
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yy Oniginal ApPplication no. 88/2017 Before the National Green Tribunal Centra 

Zone Bench, Bhopal uRa HTRT i 06.10.2021 

vRAT fara E Original Application no. 
88/2017 Before the National Green Tribunal Central Zone Bench, Bhopal TRi qURT 
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Annexure- R/3 

Raiasthan 

7 :0141-2711329 

fèT-FrTi aen sfam afrr gMSocial Distancing), ifAegur a H uT 3Tf T 27 

fis 23.09.2019 fr 23.09.2019 19.06. fi 23.09.201019.082020 fi 20.06.2020 
2020 7TT NT 

8624 7988 16612 12233 4379 

HT 

2 3. 5. 

ateafarr 

34TGeTI 

3henfra 
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